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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELH]I

ORIGINAL APPLICATION NO. 632 of 2022

IN THE MATTER OF:

/\- V.K. TYAGI .-.APPLICANT
AT

A -

A &\ VERSUS

{/

NN /y“‘smnz OF UTTARAKHAND & ORS. .... RESPONDENTS
\ 0> - '
\@

STATUS REPORT ON BEHALF OF U.P. POLLUTION ~—
CONTROL BOARD

I, Geetesh Chandra, S/o Shri Rade Shyam Chandra, aged about
47 years, presently posted as Regional Officer, Uttar Pradesh

Pollution Control Board, Muzaffarnagar, U.P. do hereby solemnly
affirm and state on oath as under: X o
A~
I That in the abovenoted capacity am well conversant with
the facts and records of the present case, hence am
competent to swear this affidavit, tﬂ :
*ﬁ
2. That the abovenoted matter came up for hearing on
03.07.2025 when this Hon’ble Tribunal issued the following

directions: -4
P P

“5. The Respondents are directed to take requisite

action and file action taken reports giving all requisite

PR

Eiﬁ-ﬁ? 1 details regarding their action plan, remedial measures
MUZAFFARMAGAR already taken/required to be taken, the budgetary
29 SEP hpog
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allocation made/to be made, the timeless for
execution/completion of the work and names of the
agencies entrusted with the task of executing the work
and names of the agencies entrusted with the task of
monitoring the same. A

£~
6. Detailed action taken reports may be filed by the
Respondents with respect to all relevant ﬁpec‘ts as

mentioned above within three months. o i

Lt

7. List on 08.10.2025 for further consideration.”

3. That in compliance of the said direction present status
report is being filed on behalf of U.P. Pollution Control

Board. ﬁé

4. That the Regional Office of U.P. Pollution Control Board
has conducted a survey for source mapping and travelling
route, and sewage/industrial discharge status in river Solani

as well as in River Ban Ganga within the limits of

Muzaffarnagar District. £
#

That as per the said survey it has been found that no

sewage or industrial pollution is being discharged in river
Solani during its course in Muzaffarnagar. A copy of such
status report is being filed as Annexure-1. =

6. That it is further submitted that the Regional Office of U.P.
Pollution Control Board at Saharanpur has also informed
that as per the record maintained by the office, there is no

oo ERNA[TYAGL

NOTARY
WMIZAFEA NAGAR
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industries in the catchment area of River Solani in District
Saharanpur.

?q
i That the above status report is being submitted for kind

consideration of this Hon’ble Tribunal.
P -&*ﬁ"/’f/

DEPONENT

VERIFICATION:

|, do hereby verify that the contents of above affidavit are true and

correct to my knowledge derived from official record No part of it
is false and nothing material has been concealed therefrom. ’
VERIFIED ON 29" DAY OF SEPTEMBER, 2025 AT &7

MUZAFFARNAGAR, u.pP.
/
N

DEPONENT

sargidentths.: VK
avd sadiel _

at ,auf.:s;:a.,,.-a-w-'_"‘:.‘:::“".‘-'é""“l:i.;"‘"' “éiby
"F?%any niSTT WUZAFTAR ldeﬂt

oRERNA

NOTAR
i :""‘ :pARQ AGAH
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Status Report in compliance to Hon'ble National Green Tribunal order dated
03.07.2025 in the matter of O.A. No. 632/2022 V.K. Tyagi Vs State of
Uttarakhand & Ors.

In reference to the O.A. No. 632/2022 VK. Tyagi Vs State of Uttarakhand
& Ors, order passed by Hon'ble NGT on date 03.07.2025 is as follows -

"3. The question of rejuvenation of river Sonali involves three material

aspects as mentioned hereunder:-
(a) Identification and demarcation of its Flood Plain Zone.

(b) Identification and removal of encroachments on its river

bed/catchment area

(¢) Tapping of drains discharging domestic sewage/industrial
effluents in it for ensuring that untreated domestic

sewage/industrial effluents is not discharged in it.

4. Even though, this case is pending since the year 2022 but all requisite
remedial measures have not been taken and complete action taken reports have

not been filed so far.

5. The respondents are directed to take requisite action and file action
taken reports giving all requisite details regarding their action plan, remedial
measures already taken/required to be taken, the budgetary allocation made/to
be made, the timelines for execution/completion of the work and names of the
agencies entrusted with the task of executing the work and names of the

agencies entrusted with the task of monitoring the same.

6. Detailed action taken reports may be Jiled by the respondents with

respect to all-relevant aspects as mentioned above within three months.

7. List on 08.10.2025 for further consideration.

(Pldtisg e POV
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Major facts about Solani river identified by U.P. Pollution Control Board

e e 00,
Muzaffarnagar while conducting survey of Solani River

The Solani River originates from District Saharanpur (UP) and flows
through Roorkee city in Haridwar District of Uttarakhand, then re-enters in district
Muzaffarnagar in Uttar Pradesh, reaching the historal and religious city of
Shukteerth, where it merges with river Ban Ganga. After originating, the Solani
river covers a distance of approximately 145 kms. passing through towns like
Biharigarh (UP), Bhagwanpur, Roorkee and Laksar (UK). It is a rain fed river,
almost dry during winter but prone to flooding during the monsoon, causing
significant damage to low lying areas along its banks. The Solani river has made
its basin fertile for agriculture.

Further, in compliance of latest order dated 03.07.2025 passed by the

.Tribunal, a latest inspection conducted by U.P. Pollution Control Board,

Muzaffarnagar on dated 25.09.2025 for source mapping, travelling route and
sewage/industrial discharge status in river Solani as well as river Ban Ganga
passes through the boundary of district Muzaffarnagar, it is found that any kind
of sewage/industrial discharge through any drain has not fallen into the river
Solani in district Muzaffarnagar area.
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Further, it is to be noted that Original Application No. 495/2023 Mohd.
Amjad Vs CPCB with Original Application No. 530/2022 Anuj Kumar Vs State of
Uttarakhand & Ors. which is disposed of oﬁ dated 20.05.2025. The above cases
were related to the water pollution in river Solani and river Ban Ganga originating
from District Saharanpur (UP) and District Haridwar (UK) respectively and
passing through the District Muzaffarnagar. In compliance to the directions of
Hon'ble NGT in the above said cases, the joint committee comprising of CPCB,
UPPCB, UKPCB, MOoFEF&CC, NMCG and District Administration of
Uttarakhannd & Uttar Pradesh conducted site surveys from Roorkee (Uttarakhand)
till their downstream at Shukratal Ghat (Muzaffarnagar). After the confluence of
river Ban Ganga and river Solani at Shukratal (Muzaffarnagar), it is known as
river Boodhi Ganga. The joint surveys were conducted on dated 14-15 September

2023 and Post-monsoon committee visit on dated 11-12 October, 2023.

The joint committee, during the survey, inspected several points/villages
from where the river Solani passes from Roorkee till its downstream at Shukratal

with the final objective to conduct pollution source mapping.

Pollution Source Mapping of River Solani before confluence with River
Banganga

The joint committee constituted by Hon'ble Tribunal has conducted various
inspections/surveys and given the following conclusions regarding river Solani
which is highlighted below :

a) During the survey, the joint committee has noted that the river Solani runs
along length of 145 Kms. through Biharigarh, Bhagwanpur, Roorkee,
Laksar, City /towns before falling into river Ban Ganga at U/s of Shukratal
in Muzaffarnagar. All major cities/towns/ villages discharging their
untreated effluent into river Solani falls only under the jurisdiction/area of
Uttarakhand (Biharigarh, Bhagwanpur, Roorkee, Laksar area).

(et CA A
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b)  Committee has observed that the river Solani receives discharge of
untreated sewage from ncarby villages namely Kishanpur, Hasanpur etc.
(which falls in Uttarakhand area) and also treated sewage of 33 MLD STP
Roorkee.

¢)  The water quality of river Solani before confluence of river Ban Ganga is
also meeting primary water qualily criteria for bathing.

d)  The committee during survey of the river, did not find any discharge of
sewage from any drain going into the river Solani in Muzaffarnagar

aread.

The above inspection report is being forward for your kind perusal and

further consideration.

Bt se1as Hanlid,
(Maneesh Kumar) (Kunwar Santosh Kumar)
J.R.F. Asstt. Environment Enginecer
rd

A
RegionakOfficer

s —
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